
 

[ Shrs K R. Narayanan] 
shape of peace in the world and the future of 
great power relations in the world. And of 
course, we are thinking of the sovereignty, 
territorial integrity and the right of smaller 
countries to develop in thier own way and to 
pursue their own interests and the interests of 
the world peace as they see it. 

I want, Mr Deputy Chairman, to thank 
the House on behalf of the Government for 
the powerful support they have given to the 
policy pursued by out  Prime   Minister in 
this crisis. 

Thank you. 

MR. DEPUTY CHAIRMAN : Before we 
conclude the discussion, I would like to place 
the following resolution  before the House: 

RESOLUTION 

'THE HOUSE — 

DEEPLY shocked at the recent 
bombing raids on Libya by U.S. aircraft and 
the attempt to bomb the headquarters of the 
Head of the State; 

CONVINCED that this U.S. action is an 
act of aggression against the sovereignty and 
territorial integrity of Libya, that it poses 
serious threat to regional security and inter-
national peace;   « 

NOTING that the Government of India 
and the Non-aligned Movement have 
repeatedly been urging over the last few 
months that precipitate action should be 
avoided and the situation be resolved through 
di ajogue and not through threat or pressure: 
Now, thereofre, 

(i) UNEQUIVOCALLY CONDEMNS 
the U.S. bombing raid which is complete 
disregard of the norms of international 
conduct and constitutes a breach of 
International Law. 

(2) DEMANDS that the U.S.A. desist 
from a repetition of such violent and hostile 
acts against Libya; 

 
(3) REGRETS that the United 

Kingdom has chosen to abet this act of 
aggression by allowing the U.S.A. to use its 
aiiforce bases for the attack; 

(4) DEPLORES the veto of the 
resolution presented on this issue to the U.N. 
Securi ty Council by the Nonaligned   
members; 

(5) EXPRESSES complete support for, 
and solidarity with, Libya in its hour of trial; 

(6) ENDORSES the collective stand 
taken by the Non-aligned Movement at the 
Emergency Session of Foreign Ministers and 
Heads of delegations nt the Ministerial level 
meeting of the Coordinating Bureau in New 
Delhi on April 15, 1986; 
 

(7) CALLS UPON the United Nations 
to make sustained efforts to prevent the 
prepetition of such acts which violate the 
U.N. Charter and endanger international 
peace and security; and 

(8) APPEALS to world public opinion 
to mobilise itself against such actions." 

Do I take it that the Resolution is assed 
unanimously by the House? 

HON.  MEMBERS : Yes, yes . 

DISCUSSION  ON THE   WORKING  
OF   THE   MINTSTRY  OF WATER  

RESOURCES—Contd. 

MR.   DEPUTY CHAIRMAN  : 
Now we take up discussion on Water 
Resources.  Prof.   Lakashmanna. 

PROF.      C.    LAKSHMANNA 
(Andhra Pradesh): Mr Deputy Chairman, Sir, 
I rise to raise certain points regarding the 
working of the Ministry of Water Resources. 
In the first place, what was previously irr-
igation Department or Irrigation is now 
renamed as Ministry for Water Resources. I 
do not want to be  cynical 
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along with Shakespeare in saying "what is 
there in a name." However when the new 
Ministry was created, I was a little surprised 
that the Ministry stopped with "Water 
Resources" whereas in the case of Human 
Resources, they thought it fit to have the 
Ministry as the Ministry of Human Resources 
Development. Does this  inply that in the 
working of the Ministry they will be only 
interested in looking after the water resources 
and not the water resources development ? 

Be that as it is, if we look at ihe various 
allocations that have been made for the 
Ministry of water Resources over a period of 
two years or 5 years, it appears that we are 
not very serious with regard to the main thrust 
ofthe Seventh Five Year Plan, namely, food, 
work and productivity. Sir, even according to 
the estimates as presented by the Ministers of 
Agri culture and Finance, the estimated 
production of foodgrains for the current year 
would be ofthe order of 150 million tonnes. 
What is needed by the country by 200 AD 
will be 240 million tonnes. Therefore, efforts 
have to be made in the remaining 15 years to 
produce as much as about go million tonnes 
of additional foodgrains or even perhaps 
more. 

[The     Vice-Chairman      (Shri pawan 
Kumar Bansal) in the Chair] 

If    that     is     the     case,      has the 
Ministry been vary serious have the 
Government of India been very serious in 
meeting this huge require-me it   of   food 
production which   is likely to be the demand of 
the country when we enter the 21 st Century ? 
Sir, from 1951 to 1985-86 that is  till the end 
ofthe Sixth Five Ye?.r   Plan, we have been able 
to increase the land under    irrigation  from   
22.6.   million hectares to 60.8 million hectares 
though the potential as expected   at the end of 
the Sixth Five Year   Plan was 68  million 
hectares.   I mean as much as 48.2 million 
hectares of land has been brought under 
irrigation during a period of 35 years. At the 
same time, the Water Resources Ministry in its  
Annual Report tells  the country 
353  RS—8 

that they will be able to reach the potential of 
113 million hectares by the turn ofthe century, 
which means as much as about 53 and odd 
million hectres of land will be brought under 
irrigation. Sir, if they   could   bring not more  
than 48.2. million hectres during a period of 
35 years what is that which is going to be a on 
miracle on the part of the Union Ministry that 
they will be able to achieve with in a period of 
15 years as much as 53 and odd million 
hectres land under Sir, if we look at the effort 
that has been made even during the current 
year and the previous year, there appears to be 
no such indication that the Ministry is very 
serious about bringing a larger acreeage under 
irrigation and thereby meet the increased 
requirement of food by the 21 st century. Sir, 
if we look at the outlays over a period of time 
and if we allow for the increase in the prices, 
etc. and thereby reducing the rupee value, 
what has been done during the period from the 
Sixth Plan to the Seventh Plan has not been 
substantial. That means, if during the Sixth 
Plan period they fell short by about 8 million 
hectares in achieving the potential, and if this 
is the indication, in the coming three Plans 
they   will be falling for short of the 
expectations and they will not be able to bring 
under irrigation the targated acreage. 
Therefore, I feel that the Union Government is 
not very serious as far as this matter is 
concerned. 

Sir, one thing is normally said that water is 
a State subject.   But at the same time the 
Annual Report tries to claim that they will be 
able to takeover the functions of the State 
Governments by creating certain institutions 
I have read in the  newspapers  also that there 
is a thinking on the part of the Union 
Government to make this a Concurrent 
subject. This is once again another aspect of 
the Union Government's  endency and trend 
to make inroads into the autonomy and the 
functioning of the States.    Therefore, I 
would like to ask the hon. Minister to 
reiterate on the floor of this House that he 
will not make an)' attempt to make inroads 
into the States' subject as it is. 



 

[Prof. G. Lakshmanna] 
Then, Sir, if we look at this, we see that 

there are certain basic decisions which have 
to be taken.   Sir, I would like to refer to the 
linking of several rivers  in  this  country.    
Some time back, there has been a talk, but 
the talk has been in the reverse gear, that is, 
trying to link the rivers in the South first and 
then trying to link the linked rivers of the 
South with the North. However, there have 
been continuous efforts made in the past 
ofthe need for bringing about a national grid 
in the water resources.    Sir, it was first Shri 
Srinivasa Iyengar,  etc.  in the pre-
Independence days who talked about such a 
need for a grid.    Subsequently, it was Sir 
C.P.  Ramaswami Ayyar who also talked 
about the need   for linking the waters.   But, 
then, Sir,  it was further followed up by Dr.  
K.L. Rao.   Since Dr. K.L. Rao ceaced to be 
the Union Minister of Irrigation, no other 
Irrigation Minister or Water Resources 
Minister has ever talked of the linking of the 
Waters.   And  not only that, Sir, during that 
period a United Nation's committee was   in-
vited to examine the proposal.  The U.N. 
Committee went into the  whole question and 
they came to the conclusion at that time that, 
it was in   1972, the concepts and plans as  
formulated by the then Irrigation Ministry 
were sound and that they should be   pursued.    
(Time bell rings) 

Is the time over, Sir ? What is this ? 

THE VICE-CHAIRMAN (SHRI 
PAWAN KUMAR BANSAL): You have 
already taken eight minutes and there are 
two minutes more. 

PROF. C. LAKSHMANNA: I do not 
know that is happening. 

THE VICE-CHAIRMAN (SHRI 
PAWAN KUMAR BANSAL): Your total 
time is ten minutes, out of which you have 
already taken eight minutes. Ten minutes for 
your party is the time fixed. 

PROF. C. LAKSHMANNA: Even with 
half the strength of the Members we used to 
have much more time. 

THE VICE-CHAIRMAN (SHRI 
PAWAN KUMAR BANSAL): It is the 
Business Advisory Committee which fixes 
the time. So, please be brief and try to 
concluded. 

SHRI GHULAM RASOOL MATTO 
(Jammu and Kashmir): Sir, what is the total 
time fixed ? 

THE VICE-CHAIRMAN (SHRI 
PAWAN KUMAR BANSAL): The total 
time fixed is four hours, out of which one 
our and fourty-three minutes are ovei' 
yesterday. 

Yes, Prof. Lakshmanna, please try to 
conclude now. 

PROF. C. LAKSHMANNA: Apart from 
what has been commented by the United 
Nation's committee appointed by the 
Government, Sir Arthur Carton about 125 
years back talked about the linking of 
various rivers and he made a beginning by 
creating Buckingham canal, linking 
Kakinada with Madras and on the way, 
linking two or three rivers. If that lias been 
the case what has been done during all these 
years for bringing about a national grid in 
this country whicii alone could have solved 
the problem of the surplus waters of some 
areas being taken to the drought affected 
places in other areas. I am having in mind 
how it could have benefited Gujarat, I am 
having in mind how it could have benefited 
some of the parts of Karnataka, I am having 
in mind how it could have benefited some 
ofthe dry parts of Andhra Pradesh and Tamil 
Nadu, and so on and so forth. But, 
unfortunately, no serious effort has been 
made during the last 14 years since the last 
attempts were made to move in this 
direction. Therefore, Sir, it is time that 
something is done in this direction. 

Secondly, Sir, when the goal of the 
country today is to increase food production 
and to bring more areas under irrigation, I 
see no reason why some of the projects 
which have been submitted from a number 
of areas have been delayed on one condition 
or th 
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other.    I am having in mind the Polavaram  
project  of Andhra   Pradesh. The first report 
was submitted in 1978 and the Polavaram 
project has been cleared from all the political 
angles. There is no problem about it.   The 
Governments   of   Andhra   Pradesh, Madhya   
Pradesh   and   Orissa   have cleared it and they 
have signed an agreement and it is a project 
built in an area which is aheady surplus in food  
production,  in  an   area where there  is  
surplus  electricity.   Therefore, whatever 
additional production will take place as a result 
of the completion of the Polavaram project, 
will go to the national pool.   That means it 
will go to mitigate the problems iaceel by the 
country in terms of food production.   
Therefore, I see no reason why this project has 
not been cleared even now.    Not only the 
Chief Ministers of Andhra Pradesh, including 
the present Chief Minister who has often met 
the Prime Minister and the Minister of Water 
Resources and also the   Members   of   
Parliament   from Andhra  Pradesh and the  
Irrigation Minister of Andhra Pradesh have 
been meeting and pressing for the clearance of 
this project, but nothing is happening, nothing 
is forthcoming. 

On the other hand, one point was raised, 
what about the money? Sir, in this 
connection it is our under-atanding that the 
World Bank and such bodies are willing to 
help in the completion of such a project. 
Therefore, money will not be a problem. But 
the problem is with the Union Government. 
The problem is that the Union Ministry of 
Water Resources for some reason or the 
other, I do not want to attribute motives, I do 
not want to cast aspersions, is not 
sanctioning a project like the Polavaram 
project, which is having the least political 
contours of all and it is being delayed. 

Then, Sir, when it comes to the question 
of projects, the Union Government 
including the Prime Minister, unfortunately, 
take sometimes very partisan stands. Only 
the other day when Members ofthe other 
House requested the Prime Minister 

for  clearance of Yeleru  project, do not know 
why the Prime Minister felt so touchy about it 
and he started saying that the project could not 
be . cleared because out of 10,121 persons who 
are affected and displaced, 3,000 people are 
from the Scheduled Castes and the Scheduled 
Tribes. I would like to state on the floor of the 
House that  Andhra  Pradesh   Government is as 
concerned as anybody else in this country in 
protecting the interests ofthe Scheduled Castes 
and the Scheduled Tribes, which has  been 
shown by the various measures   that have been 
taken by the Andhra Pradesh Government over a 
period of 3-4 years. We have been doing every-
thing that is possible for Scheduled Castes and 
Schedule d Tribes. Therefore, if somebody tells 
it that we are not concerned for the welfare ofthe 
3,000 Sche duled Caste and Scheduled Tribe 
people out of 10,121  persons affected as 
displaced persons, I am  not going to accept it. 
On the other hand,   the   particular   GO.   
which must have  prompted    the    Prime 
Minister to say that, is not from the Telugu 
Desam  Government:   it is the G.O. which was 
issue ei by the Congress Government in 1980 in 
the month of March. The Telugu Desam 
Government has been now wanting to do all that 
is best.    {Time    bell ring ). On the other hand, 
this Yeleru project is also interlinked with Visa-
khapatnam   steel   plant.   In   1989, this steel 
plant is coming into existence, as per the 
statement of the Minister of Steel, and unless 
this Yeleru project is completed, water cannot be 
supplied to such a  nationally  important  steel   
mill  that  is coming   up     at      
Visakhapatnam. Therefore,   there   is   an   
impending need for  clearance  of this project. 
Instead  the   union   Government is taking 
refuge under certain minor things which may not 
be relevant or irrelevant—it is  not proper on the 
part ofthe Prime Minister or the Minister of 
Water Resources or the Union Government to 
postpone  the clearance   of   a   proje et   like     
the Yeleru project. Therefore,   I would seek 
indulgence of the Ministtr and 
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[Prof. C. Lakshmanna) 
request him to clear this project as soon as 
possible. 

There are several other projects, as I told 
you earlier, whether it is Srisailam project, 
right canal or left canal, or many other 
projects which are pending, and which are 
for the betterment of the country as a whole. 
The Telugu Ganga project is within the 
paramount contours of Bachavat Committee 
and nothing more than that and, therefore, 
there is uo need for any further clarification, 
and it is expected to do two things; firstly, to 
take water to much parched Madras City; 
secondly, this canal will pass through for 
about 400 Km in an area which has been 
perennially affected by drought, famine and 
so on. You just cannot take a canal of 400 
Km length passing through such parched 
lands without giving a marginal benefit to 
the people. Therefore, the people of 
Rayalaseema have a legitimate right in 
asking for irrigational facilities arising out of 
the surplus water as determined by 
Bachawat Committee and meant only for 
Andhra Pradesh as clarified by Bachawat 
Tribunal. Therefore, when we ask for 
clearance of the project, it is within the 
boundaries of accepted norms. The Union 
Minister of Water Resources will do well to 
clear this project also as soon as   possible... 

SHRI  R. MOHANARANGAM 
(Tamil   Nadu) :   Immediately. 

PROF. C. LAKSHMANNA : Yes, 
immediately. And now finally I come to a 
few suggestions. 

THE VICE-CHAIRMAN 
(SHRI PAWAN        KUMAR 
BANSAL):   You have taken double the 
time already. Please conclude. 

PROF. C. LAKSHMANNA: The 
national projects need to be completed. We 
have been saying this in view of the 
importance   of 

some of these projects like Polavaram 
project. I do not have the time: I can give a 
whole list of Such projects. The Union 
Government should think in terms of 
meeting the needs of those projects in the 
interest of the country as a whole and if 
necessary, my suggestion is, there has to be 
a separate fund created for meeting such 
irrigational1 needs. Unless that is done, the 
burden on States with midtifarious activities 
that have to be taken up by them, will 
increase. There are millions and millions of 
people who are now groaning below the 
poverty line, who have to be lifted above, 
and the States will find it difficult to do it. 
Therefore, I suggest that the Union 
Government should think in terms of 
creating a separate fund for implementing 
the irrigation projects and make that money 
available to the States so that these projects 
of national importance can be completed in 
order that the foodgrains production will not 
be a problem in the year 2,000 A.D. 

THE VICE-CHAIRMAN 
(SHRl PAWAN KUMAR BANSAL) : Mr. 
Lakshmanna, you will have to conclude 
now, otherwise, I will have to call upon the 
next speaker. You have already taken about 
eighteen minutes whereas you have been 
allotttd only ten minutes. 

PROF. C. LAKSHMANNA : Another 
point is about medium and minor irrigation 
projt cts. Enough importance has not been 
given to the minor irrigation projects, which 
will ultimately prove to be of benefit to the 
nation. Therefore, I would suggest to the 
Water Resources Minister to give more 
consideration to minor irrigation works 
spread throughout the country in different 
States. 

Finally, Sir, there are about 181 major 
irrigation projects which have to be 
completed and they are being prolonged. 
The cost is shooting up.   Therefore,  unless  
a  policy  is- 
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adopted by the Government to expeditiously 
complete these major irrigation projects ad 
oyer the country, the escalation in cost will 
lead to a situation where the very purpose 
for which these projects were started may he 
defeated. Sir, in the end, I would request the 
Union Water Resources Minister to preside 
over the prosperity ofthe country. You do 
not become a person to preside over the 
liquidation of the country's progress. If you 
have to do the former, you will have to take 
an objective and nationalistic outlook. In 
taking such a nationalistic outlook, kindly 
do not take a partisan attitude. Do not try to 
look at this problem from the regional or 
ruling party point of view. Today, all parties 
are regional and all parties are national. All 
parties are equally serving the interests of 
the nation. This is paramount in their think-
ing. Therefore, I would once again request 
you to look at this problem in a national 
perspective and do something for the well-
being of the people so that the estimated 
need of 240 million tonnes of foodgrains is 
met by the time we go into the Twenty-first 
Century and the people in this country will 
have more than the 145 kg. per capita con-
sumption which is the standard of 
consumption today     unfortunately. 

THE VICE-CHAIRMAN 
(SHRI   PAWAN   KUMAR   BANSAL):      
Mr.   D.G.   Patil. 

 

SHRI DINKARRAO GOVIND 
RAO PATIL (Maharashtra) : 
Mr. Vice-Chairman, Sir, I start with 
the l>est example ofthe worst-affected 
State in regard to the problem of water 
resources, which we are discussing today. 
Maharashtra is facing a great 
desertification mainly due to ar. alar 
ming decline in the rainfall, a high 
rate of evaporation and adverse terrain 
conditions. In the wake of this, 
the Central and the State Governments 
will have to impose a bar, on the pump 
ing of well water for irrigat ion during 
summer and ban on digging of new 
wells. Sir, the total area under 
cultivation is 2ulakh hectares of 
which only 10.5 per cent is under 
irrigation. Around 59 per cent 
of the land is irrigated by over a 
million well's. A study carried out 
by the Ground Water Survey and 
Development Agency of 3,000 obser 
vation weils has revealed that the 
summer water table is totally absent 
particularly, in areas located in the 
highesti-eaches ofthe watershed. The 
water which is reached is in hard 
rock and it gets completely dried up 
during summer. The drinking water 
problem in the State has aggravated 
mainly due to the occurrence of hard 
rock over 93 per cent of the area. 
Drought conditions prevail 
almost every year in some parts ofthe State. 
While the area of high rainfall and assured 
rainfall zones also face scarcity conditions 
quite frequently. 

The geomorphological conditions are 
also responsible for the drinking water 
shortage, as r.early 40 per cent is marked by 
hilly terrain. In large areas rainfall is very 
scanty, ranging between 400 to 500mm and 
as a result most of the streams and other 
surface water bodies dry up. 

Nearly 300 villages in the S are located in 
difficult liydrogeol cai terrains, where the 
grout.d sources are not perennial with depen-
dability within  a rcasor.ble  shallow 



 

[Shri Dinkarrao Govindrao Patil] depth. It is 
also absent in greater depths. GSDA, that is, 
Ground Water and Development Agency has 
made an assessment of ground water annual 
reacharge and availability of resources. The 
State can be divided into 1481 ground water 
reservoirs of water sheds considering the 
recharge and capacity of yields. It has also 
been observed that the yields from the jack 
wells are reduced during th: summer and 
even pipe water supply schemes are meeting 
only the partial requirements ofthe rural 
population. 

Temporary pipe water supply scheme 
introduced by the State Government three 
years ago prove to be most unsuccessful. 
However, the scheme is still continuing as 
local leaders and politicians have vested 
interests. It is alleged that PVC pipes are 
found missing at many place. Even Sir, 
borewells drilled upto a shallow depth of 30 
to 50 meter? during the severe drought in 
1973 are getting either dried or giving poor 
yields. The extraction of ground water 
through dug wells for irrigation has already 
been prohibited in the over exploited areas, 
identified and declared as a dark and 
greywater sheds by the GSDA. 

The number of difficult villages in the 
State is 17,112 having no source of drinking 
water. The efforts are being made, 
undertaking experiment of rock fracturing to 
develop ground water storage recharge for 
making available drinking water during 
summer. GSDA Director told that the 
percentage of unsuccessful bore weils is 
negligible, although it is high in Kokan areas. 
The failure is attributed to various 
hydrological conditions. Under these 
circumstances, Sir, I have to make same 
suggestions. 

Firstly, the water should be redistributed 
on the basis of social justice. In fact, I found 
that all irrigation facilities are made for big 
landlords and their cash crops, like 
sugarcanes for sugu- factories which are in 
the hands of sugar kings who have dominated 
the politics.   Sir,  sugar- 

cane crops require 150 to 175 inches water. 
It means ten times more water than the other 
crops. The crop needs the water 
continuously for r2 months. It meens, 
sugarcane crop consumes the whole water 
i.e. the water from natural sources ol rainfall 
and also from storage of waterlike   dams 
etc. 

The  small holders are     unable to get the 
water of their rabi and kharif crops  and,  
therefore,     they become the landless 
labourers. Due to sugarcane crops the lands 
under irrigation water for 12 months become 
silted lands   which are now 4 P.M. out of 
use. Due to  continuous sugareane crop, t'ne 
capacity of the land for production cornes 
down day by day. Aud thousands of acres 
have    become salted and out of use. 

So water should be redistributed on a 
priority basis —i.e. first to drinking water 
for human beings and animals, secondly 
water for the bread of common people and 
lastly, water to the cash crops like sugarcane, 
grapes etc. We found that the sugar factories 
ir. Maharashtra use the water for their sugar-
cane areas in such a way that tb.ey make 
corruption of water, they make wastage of 
water, they misuse: the water. Not only this, 
Sir, but they snatch the water and bread also 
fro in the mouth of the common people who 
are thirsty for water and hungry for bread. 
So my submission to the hor.. Minister is 
that where there is such a condition, there 
should be a law for giving water tO the lands 
or.ly for 8 months. Water is a national 
property, but we build dams from public 
finance and these dams are being used by a 
few handful big landlords. So .water should 
be distributed on the basis of justice with a 
con trolling   system. 

My last suggestion, Sir, is about the Plan 
for inter-linked rivers. Our young and 
dynamic Prime Minister, Shri Rajiv Gandhi 
should give highest priority in his "Build 
India" crusade to the   construction 
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of the Himalayan Garland Canal with a common 
grid of India's rivers to conserve India's vast 
potential of water resources and overcome the 
annually recurring cycle of flood,   drought and 
famine. 

The media has sir ce featured facts and figures 
of the appalling tragedy wrought by this year's 
drought in half-a-dozen States costing each one of 
them an expenditure of over one crore of rupees 
per day in drought relief, aside from the tragedy of 
millions of people subjected to waterless famine, 
starvation and migration. 

The national river water grid assumes 
paramountimportar.ee today in the light of the 
failure of monsoon ir. several States for two 
successive years, destroying vast acres of food 
crops and threatening to turn them into a desert    
waste. 

Digging of more bore-wells to tap 
underground water resources is a slow and time-
consuming process, apart from being a costly 
exercise in Maharashtra alor.e. The cost of 
supplying well water rose from a mere Rs. 3.5 
lakhs in 1972-73 to Rs.  117 crores in    1985-86. 

How long, Sir, ther, are the people to be 
thrown at the mercy of the vagaries of the 
monsoon and a national • water grid alone can halt 
this recurring tragedy, the works aspect of which is 
the fact that since the days of Visveswaraya, we 
have had a succession of blueprints of projects 
mocking successive governments with the time's 
most tremendous opportunity to transform India 
into Asia's most fertile granary with a bounding 
water sources which could feed even the deserts of 
Arabia. 

With this, I conclude. Thank you. 

 

of Mr. K. Ramanujam  : 

"The picture of the major and medium 
irrigation which emerges from a study 
can only be described as chaotic. It is 
quite unlikely, however, that there will 
be a sudden change of heart on the part 
of our irrigation establishments. What 
will perhaps ultimately decide the issue 
is the fact that major and medium 
projects are no longer financially viable 
and therefore do not seem to have much 
chance of sustained force till 2010 A.D. 
in the manner envisaged by their 
patrons." 
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SHRI   INDRADEEP      SINHA 
(Bihar) : Mr. Vice-Chairman, Sir, I would just 
make a brief mention of the fact, that , as claimed 
in the report of the Ministry of Water Resources, 
durine; the last three decades and more of the post-
independence period, we have made notable pro- 
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gress in the direction of creation of new 
irrigation? resources; but, as was pointed out 
by my friend, Professor Lakshmanna, that, 
progress is not adequate and at this rate, it is 
doubtful if by the end of the year 2000, the 
remaining target would be realized. I do not 
want to elaborate this point. But I want to 
draw the Minister's attention to the other 
aspect of the situation. 

During   these    37   years   while, on the 
one hand, the irrigation  potential has 
increased, the irrigated area has increased and 
agricultural    production also has increased 
but, on   the other   hand, the flood   prone   
and drought prone areas also have   in-
creased.   Now, according to certain official   
estimates, in 1951, the   area liable to annual 
floods was estimated at   t.23  million    
hectares.   In this annual   report of the 
Ministry,   the area liable to floods now is 
estimated at 40   million  hectares.    So,    
there is more than 30-fold increase in  the 
arsa   liable to floods, and similarly, the 
drought prone   area also has increased and in 
many of the , official documents, we find that 
nearly 130 districts which lie in the Deccan 
Plateau   and in the central    region are the 
heart land of poverty. They are the core of 
poverty of the  rural toiling masses in the 
India of today. So, I want   to draw   the 
Hon'ble Minister's   attention to this sad fact 
that while   undoubtedly   some progress has 
been made   towards   the creation of 
irrigation  facilities, but unfortunately,   the 
other   aspects of preservation of forests,    
preventing reckless    deforestation,    
preventing reckless soil erosion, maintaining 
the ecological  balance,  these other  aspects 
have  been grossly neglected and some   
chaotic,   unplanned and even     unscientific     
measures have been adopted which instead of 
improving the situation    have rather helped    
in worsening the situation in certain aspects. 
Now, according to figures   given in this 
annual report, the colossal sum of Rs. 2,568 
crores was the  estimated value  of the da-
mage done to crops due to floods and 

cyclone last year. Due to flood alone every 
year we are losing nearly Rs. 2,500 crores of 
crops. And if we add to the crop loss, the 
loss of cattle, the loss of houses, the loss of 
stored grain, the loss of human lives, then 
according to certain estimates, the annual 
loss due to floods alone would come to 
about Rs. 5,000 crores. That the extent of the 
damage due to both flood and drought has 
been growing is also proved lay the fact that 
the Central assistance which used to be of 
the order of nearly Rs.250 crores per year on 
each item in the last decade, has now come 
to nearly Rs. 500 crores on each item every 
year. That is about Rs. 1,000 crores per year 
the Centre has to give by way of assistance 
for relief to areas affected by flood, cyclone 
and    drought. 

So this is rather a serious situation that 
has developed. And this situation has 
developed not only because the Department or 
the Ministry or the Government have gone 
ahead with their programmes    thoughtlessly     
; but also because, together with going ahead 
thoughtlessly,   they have gone in a 
reactionary  direction. The hon. Minister will 
kindly  excuse me for using   this   rather   
harsh   expression because there is a definite 
shift in policy. When   we   compare   today's 
policy with the policy adopted during the   
First   Five   Year   Plan   or   the Second   
Five   Year   Plan,   we   find that definitely 
there is a shift. There used to be a Ministry of  
Irrigation and Power because the 
understanding-was that irrigation and power, 
both, would come out of the same multi-
purpose projecte, that the big river valley   
projects   would   give   us   not only irrigation 
and water, but they would also give us power. 
Irrigation and   power   used   to   be   under   
the same Ministry.   Now  that idea seems to   
have   been   given   up. Now   we are almost 
at the odier end, at the other extreme, when in 
the Seventh Five Year Plan, there is no 
proposal for taking up any new major irriga-
tion project. All major    river valley projects   
have   been   given   up   and 
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the emphasis is now on privately financed 
irrigation schemes. There has been a gradual 
shift from public sector irrigation or State 
sector irrigation or State owned irrigation 
projects to privately owned irrigation 
schemes.... (Time bell rings) I will take a 
few minutes. I am raising a point which the 
hon. Minister. .. 

THE VICE-CHAIRMAN 
(SHRI PAWAN KUMAR BANSAL) : I  do  
not want  to  interrupt,  but  I am just   
cautioning  you   about  the time. Please   be      
brief. 

SHRI INDRADEEP SINHA : I shall try 
to be brief. Now the shift has been towards 
encouraging the digging of more and more 
wells and tubewells by individual land 
owners. Instead of the State creating 
irrigation facilities which can help both the 
rich and the poor, now the State is 
distributing subsidies and only the well-to-
do farmers can afford to install tubewells. So 
the Government has not only failed to break 
up the monopoly of land ownership in the 
hands of a tiny group of landlords, rather 
they have reinforced that monopoly by 
creating a monopoly of water ownership in 
the hands of the same tiny group of big land 
owners in the villages. So now we have a 
triple monopoly, monopoly of land 
ownership, monopoly of water resources and 
monopoly of monetary resources. All these 
monopolies are now concentrated in the 
hands of a small group. 

And what is the Government policy now 
? Look at the allocation in this year's Budget 
; irrigation and flood control—total for the 
Seventh Five Year Plan—Rs. 835 crores; 
under major and medium irrigation it is only 
Rs. 50 crores; under minor irrigation it is 
only Rs. 135 crores; under command area 
development it is only Rs. 500 crores under 
flood control only Rs. 150 crores. Thus the 
allocations are so meagre. From these 
meagre allocations it can 

be easily understoosd that the Government 
now do not attach any importance either to 
irrigation or to flood control or to drought 
control or to devising measures which can 
solve the problems of the flood prone and 
drought prone areas. So there has been a 
definite shift in policy. Therefore, this 
Ministry of Water Resources is like a firm 
which having lost its reputation has changed 
its sign board and has come out with a new 
sign board to attract new customers. 

I would just refer to some problems of 
the north-eastern zone. According to the 
Seventh Plan the Approach Document and 
the report of the Econo mic Advisory 
Council appointed by-the late Prime Minister 
headed by Prof. Sukhmoy Chakravarty— 
according to all these official documents. The 
man thrust ofthe Seventh Plan in the field of 
agriculture should be to increase agricultural 
production in the north-eastern zone and in 
the drought prone areas of the Deccan 
Plateau. These are the two areas pointed out. 
How can it be done ? The Agriculture 
Ministry talks of launching a second green 
revolution in the north-eastren zone, that is 
from Eastern U.P. to Assam including 
Bengal, Bihar, Orissa. But is a green 
revolution really possible in this belt ? My 
friend Mr. Virendra Verma, an ex-Minister 
from U.P., will bear. me out—from Lucknow 
to Bagdogra, Siliguri, and up to Gauhati and 
even further east, this whole belt is annually 
devastated by floods. Now, when floods 
come and wash away everything, all the 
crops, houses and cattle who is the foolish 
peasant who will put costly fertilizers in this 
belt ? There cannot be any green revolution 
unless floods are prevented. How can floods 
be prevented  ? 

As I said earlier the Government adopted 
a short-term, and, I would say, a 
shortsighted, policy of building marginal 
embankments. Even at that time when these 
marginal embankments were being 
constructed, some engineers pointed to the 
danger 
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decades or three the river beds will get silted 
up, the level of the bed will rise and the 
marginal embankments will become very   
very dangerous, there would be dangers of the 
embankments just giving way and water 
flushing out.    In the case of the Kosi project 
this was specifically pointed by an 
Englishman who   was the Chief Engineer of 
Irrigation in Bihar and later Director of the 
Poona Hydraulic   Research    Institute.    Sir 
Clout English by name.    He  pointed out   
when   the   Kosi   embankments were    being    
constructed    and    the barrage was being 
built that after 25 years or so the   Kosi   bed 
will be silted up and Bihar will face the danger 
of   more   devastating     floods.    The same 
thing would happen with regard to marginal   
embankments along the other rivers as  well   
Bagmati,   Burhi Gandak,   Kamala   and   
others. I   do not want to name all of them.   
My friend from West Bengal referred to the   
Teesta   river.     Teesta   is   there; Mahananda 
is there; Kosi is    there; Kamalabalan is there;    
Bagamati is there.   Wc   have   also got in   
U.P. the Gomti, the   Rapti, the  Ghaghra etc.   
All these   rivers are   there.   All these are 
flowing from the   Himalayas to the Bay of 
Bengal.     Unless   these rivers      are    
dammed    up    in     the Himalayas,    floods   
cannot    be    prevented and if these rivers are  
dammed, this area can be turned into a granary 
for the whole    country.   And there •will   be      
no   dearth   of electricity. For example, the 
B,arah-khetra dam on the Kosi river will give 
us 30,000 MW of powers just one  dam. All  
the power that is available to  us will remain 
only a fraction of the power that will be 
available if these rivers are dammed. ( Time 
bell rings).. .Moreover this will provide 
enough water for irrigation   and   also   solve 
the problem of floods  because  it   will  
regulate   the flow of the Ganga.     And it will 
also create a situation for the construction of 
an all-India water grid when the surplus 
waters ofthe North Indian rivers can be 
transferred to the   south and  more  equitable  
distribution  of this valuable national asset can 
take place. 

THE VICE-CHAIRMAN (SHRI 
PAWAN KUMAR BANSAL): Pleaae 
conclude now. You have gone beyond your 
time. Otherwise, I will have to call the next 
speaker. Instead of six minutes you have been 
given fifteen minutes. 

SHRI INDRADEEP SINHA : Very very, 
kind of you Sir. I will put forward my suggest 
ons now. Here is a scientific paper. 

THE VICE-CHAIRMAN 
(SHRI PAWAN KUMAR BANSAL) : No, 
please. You have to conclude...now. Otherwise, 
I will have to . call the next speaker. Please say 
thr: last sentence. You cannot proceed like this. 
I am conscious ofthe time. 

SHRI    INDRADEEP    SINHA: 
Let me put my ideas in just five sentences 
only. 

THE VICE-CHAIRMAN 
(SHRI PAWAN KUMAR BANSAL): O.K. 

SHRI INDRADEEP SINHA: Here is a 
scientific paper of a seminar organised by the 
engineers and scientists of Bihar and I will 
hand this over to the honourable Minister to 
consider their proposal about solving the 
problem of floods, droughts and power 
shortage in North Bihar and ili North U.P. 
The problem is the same in both the States. 

Secondly, I would suggest that tie 
Government should how rethink their whole 
strategy of irrigation and shift once again the 
emphasis to damming the big rivers and build 
multipurpose projects. 

Thirdly, Government should not create a 
monopoly of water in the hand* of the big 
landlords; rather create State-sector canals, 
tubewells and/or co-operative tubewells 
which can bring water to the fields of the 
poor, the marginal and the small peasants. 

Fourthly, associate the representatives of 
the peasants or present organisations or 
political parties op- 
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rating in that area with your official machinery in the 
administration of the irrigation department. I donot want 
to go into the instance of corruption and bungling that 
are there in this department. 

Finally,    I  would    suggest that all these measurds have 
to be accompanied by vigorous efforts at station and soil 
conservation which can b^st succeed not by awarding 
contracts to the World Bank, but by awarding contracts to 
the landless agricultural labourers.    Associate the poor 
landless labourers    in    the   various    works. Associate 
them    with this  and they will plant   the  area, they will  
also grow crops and they will look aft(.r the forests.    But 
do not   allow   the country's wealth to be  so recklessly d 
stroyed   because,    in    that    case after  fifty years,   
instead   of having one Rajasthan desert, we will have 
several   Rajasthan  deserts.      Please avoid that disast' r.    
This is my last suggestion.   Thank you, Sh. 

THE VICE-CHAIRMAN (SHRI PAWAN 
KUMAR BANSAL) : Now, Mr. Rafiq Alam. 
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SHRI RAMESHWAR THAKUR 
(Bihar) : Mr.      Vice-Chairman, 
I rise to thank the hon. Minister for Water 
Resources for the annual report placed by 
him in which the achievements of the 
Department and its various aspects 

have   been  highlighted  in   a   more 
cohesive manner that    in the past. 
We  are all aware of the supreme 
it be agriculture,  industry, transport, 
environments   and   other   walks   of 
life.    We  are  largely  dependent on 
agriculture and ours is an agricultural 
country.    We   need  water  for   our 
agriculture    throughout the country. 
We  are  aware  of the  achie vcments 
made in the past, particularly after 
independence.    However, the water 
problem as we see even today, has 
been aggravated by frcqu nt droughts 
and floods in spite of the fact that we 
have mighty perennial rivers in the 
country. We have a numbe r of impor 
tant projects, irrigation proje cts, large, 
rne dium and minor.    Eve n today we 
find a numbe r of States,   including 
Gujarat, Maharashtra, Rajasthan and 
some parts of Bihar are in   drought. 
Recently I visite d the district of Godda 
of Santhal Pargana along   with   the 
local officials and found in some areas 
of Meharan Block people were crying 
for water.        All the we lis have dried 
up.    This is the situatiem which, the 
country is facing today,   and thre fore, 
water management and wat> r re source 
development in a more scientific and 
more efff ctive manner se cms essential. 
We are aware that our total   surface 
water available has be en e stimated at 
168 million hectare metres,   out    of 
which   33.3   pfr   cent   is   lost    on 
account      of natural      evaporation, 
seepage in    soil is   21.6    per    cent 
and      the       balance available 
in the river basin for irrigation is 43.2 per 
cent. Out of this, we have started with the 
utilisation of 17 per cent in 1951 and this has 
gone up to 67 pe r cent hy the a nd of Sixth 
Plan, ti at is, 1984-85. Similarly, in the case 
of under ground wate r also, out ofthe 36 
million hectare metres, we arc able to utilise 
at the moment only up to 20 per cent. 
Therefore, there is scope fe r improvement 
and development in this sector. 

The Annual Report which has been 
placed before the House has give n us all the 
facts and figure s. Out ofthe total net sown 
area of 140 million hectres,   our ultimate 
aim has been 



 

[Shri Rameshwar Thakur] 
kept   at   113   million   hectares for 
irrigation.    Up to 1979-80 , we have 
achieved 56.6 million hectares.   The Sixth 
Plan targets was 13.7 million hectares, but we 
have been able to achieve  only 11.13 million   
hetares. It is a matter of concern that in this 
sector,   our   achievement  has    been less     
than     what    was    expected. The  target in  
the Seventh  Plan is 12.9 million hectares 
which is slightly lower than the target which 
was fixed for the Sixth Plan. 

Then, Sir, in regard to the outlay, I would 
like to seek a   clarification from   the    hon.     
Minister.       The total outlay,  up to   1979-80,     
was 12,594 crores.   The Sixth Plan outlay was 
Rs. 11, 695   crores.     The outlay in the 
Seventh Plan is 19,531 crores. Another   factor   
which   I   find    is, this is from the document 
'Budget at a glance'   issued by the Finance 
Ministry       out of the Central Plan outlay  of 
95,534  crores,  irrigation and flood control, 
item number    3, get Rs. 835 crores only.   
This means, the ouday is less than one per cent 
of the total outlay of 95,534 crores. This is 
very meagre keeping in view the importance 
of water. Therefore, I would like to seek a 
clarification from the hon. Minister as to why 
the allocation is very low and how does he re-
concile the figure given in the Annual Report 
of his Ministry and the figure given by the 
Finance Ministry .   Of course, there is another 
item, item number nine, 'Social service' i.e. 
water supply   and   sanitation,   which   will 
naturally   include  things like   rural water 
supply .   The outlay for this is of the order of 
Rs.  1237 crores. If we take these two into 
account, even then it will come to about 2,072 
crores only.   Therefore, I would like to know 
why this allocation is very low so far as the 
Seventh  Plan is concerned.   Keeping   in   
view   the importance of this sector, I would 
very much urge upon the hon.    Minister to 
take steps to ensure that sufficient importance   
is  given  to  this sector and he should also see 
that more allocation is made to his Ministry 
when 

the mid-term appraisal of the Seventh Plan is 
taken up. 

Now we  are   all aware that   new 
awareness lias been brought about by hon. 
Prime Ninister,fShri Rajiv Gandhi A new 
direction has been given so far as water 
management is concerned. The   Ministry   of 
Water Resources has been created  exclusively 
to look after all aspects of water  resources and 
its   management.    Conservation, 
preservation, cleanliness,   utilisation, 
availability, avoidance of wastful water as well 
as proper costing, implementation of the 
projects, etc.   are the new aspects which the 
Ministry is looking into.    We are sure that  
firm   determination and speed if we take up all 
the projects in hand, we can go ahead, 
However, one aspect which perturbs us is the 
delay in implementation of the  major  and 
medium  projects. I would like to quote the 
document of the Seventh Five Year Plan,  
which says: 

"The existence of too many 
unfinished projects in die pipeline also 
leads to a rise in capital output ratio." 

They have given the example in Table 
21.1—Project pillipene and rate of 
completion, which says  : 

"Major & medium irrigation : Magnitude 
of projects approved and under 
implementation at die beginning of 1984-85 
(thousand h.a. of potential)—-15,940. 

Additions 820. The total comes to 
16,760." 

And then the document says : Number 
of years required to complete approved 
piojects at 1984-85 rate of completion—19 
years. This is the main Plan document. It 
needs our attention. 

If the existing on-going proiects are to 
take 19 years for completion, then we have to 
see how we are going to have our 
acheivemem in   this direc- 
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tion,   and  how   we arc going to have 
additional projects.    And that is why the   
document   mentions  one   more sentence, i. e. :    
This trend will be curbed by the strategy being 
followed in the Seventh Plan of concentrating 
on completion of projects as the first priority 
and stricter criteria for n< investments.     That 
means we  have been bogged down to the 
existing projects and we have lesser investnu for 
new projects during the Seventh Plan period. I 
think this is a matter of great concern and I   
would like to  seek  clarifications   from the 
hon. Minister as to what steps are likely to be 
taken to complete these ongoing projects in 
time. 

Ia tlu's connection, Mr, Vice' Chairman, I 
would like to make few suggetions. One is 
the survey and identification. A complete 
scientific survey of the entire water 
resources, both surface and underground and 
identification of total potential and then a 
plan for its use should be worked out by the 
Government. 

Secondly, a long term water resources 
utilisation plan till the end of the century 
should be drawn. There should be longterm 
plans for the develpomen.t of technolog raw 
material and other imput resources. Concrete 
steps should be taken to implement the 
projects by the end ofthe year. 

Then mere should be a short-term plan 
co-terminus with the Seventh Plan to 
complete most of these 16760 on-going 
projects on top priority basis. Efforts should 
be made to expedite completion of these 
projects at least within the Seventh Plan 
period. 

Then comes project formulation, Project 
formulation should be on the basis of 
sufficient sound data and correct 
assumptions regarding input supplies and 
infrastructural facilities. 

Pre-planning  for  implementation needs 
prepartion of feasibility reports, 

alternative technical choices, prepara 
tion of detailed project reports and 
similar activities in sequences. Deci 
sion making is also important in 
implementation of project planning 
I would not like to elaborate it in 
view of the shortage of time. 
Similarly funding is also necessary. 
Adequate and timely funding of pro 
jects is essential for timely comple 
tion of projects. Project organisa 
tion should be there, headed by 
competent people, and there should 
be proper delegation of authority so 
that they may be able to complete 
the       job. Contracts       should 
be awarded to competent people and there 
should be proper monitoring so that the 
project is looked after at the project level of 
the State Government or the Central Govern-
ment, as the case may Ije for its timely 
completion. 

Development   of   small projects, about 
which the lion. Members mentioned,  is   very   
important  because we cannot invest all the 
money   in big   proiects.      Comparatively       
it needs special  consideration   by the hon. 
Minister that we must give more stress  to  
small   and   minor   projects i. e. bunds, 
dams, weirs etc.    They are Very useful.   The 
hon. Member Shri Kailash Pati Mishra, 
mentioned one ofthe proiects in the Santhal 
Parganas in the Pathargam block, Sapin Dam 
completed ya   local trust-Gada-dhar Mishra 
Smarak Nidhi for Rural Development- for Rs. 
3 'akhs.   This is really giving irrigation to 
nearly 2000 acres of land for the last 7 to 8 
years.   It is   working   satisfactory with   the 
cooperation  of   the   local people.    Recently 
during my visit to Santhal Parganas, I visited 
one small weir comleted by the said Trust at 
the top of a hill of one village - Dangapara It  
is  in  the   Sunder  Parahi  block, 2500  feet  
above   on   the  hill.    The population    
(Pahari as-Tribals)    does not   come   down,   
but   you will be pleased to know that grew 
three   crops this time with the help of this 
small irrigation facility.    They had paddy 
they had rabi cultivation—i.e.  wheat and now 
they were preparing seedlings 
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next crop, i.e. dhan. If in the most backward 
community you the mdo it with the help of 
irrigation, for similar people, particularly the 
small and marginal farmers, the scheduled 
caste and scheduled tribes, for people below 
the poverty line, it is essential that more 
important should be given to such small 
irrigation projects which will help the poorer 
sections ofthe peopl;-. 

Repairs and maintenance are also 
important because many of the projects are 
opened with much fanfare, but later on 
repairs are not done and water management 
is not done properly, with the result that 
water is not released in time and there are 
many obvious difficulties of which we are 
aware. 

Peaple's   participation   in   these 
projects is also essential and important at all 
levels. Better awareness abaut the proper use 
of water resources is also necessary. 

The next is effective organisation and 
working at the Central and I teal level. Wc 
have got a number of b bodios like the 
Central Water Commission, the Central Soil 
and Materials Research Station, and 
subordinate or-ttions like the Central Water 
and Power Research Station, Pune, statutory 
bodies like the Brahmputra Board, registered 
societies like National Water Development 
Agency and publ'n:. sector undertakings. 
Their working must be reoriented to meet the 
urgency of the situ ition and to make them 
more effective to ensure that the urgent 
problem of water needs is sorted out with 
their help and cooperation. 

The last suggestion is regarding 
afforestation. This is an important part of 
policy because any long-term policy on 
water and rain must pay more attention to it 
te avoid droughts and floods. 

Coming to special problems of Bihar, I 
would- say that there are mighty rivers winch 
can be harnessed 

to mett floods and drought conditions- 
North Bihar is full of floods and South 
Bihar is full of droughts. I would urge 
the Government to look into this. I 
would not like to take the time of the 
House by giving names of specific 
projects, but those projects must be 
helped so that the State is able to meet 
not onlv its o va requirements but also 
add to the national   I as1 stork. 

My last point is about application 
of science and technology,   'hisisvery 
essential.   We   should cience 
technolo ;' not only  for bigger pr 
i IV small and mino proj sets 
i ns also. A nit >a i1 policy 
on wate r sources is tho essential 
because without that we may not be 
able  many of our problems. 
Inter-State and oilier  probl ns should 
be sorted out in a policy which har 
nesses the entire water res purees and 
utilises th/:m for the best development 
of ou i nic  resourc :   and   for 
improvement of the qualii of life of the 
people. Thank yoa very much. 

SHRI        SANKAR       PRASAD 
MITRA  (West  Bengal):   Mr.  Vice-
Chairman, Sir, to my mind the principal 
problem of our country i; to secure yet 
undiscovered sources of water with the  help  
of developing  science  and technology.  It is 
well known that a country's water supply is 
dependent on precipitation,    that   is,   ra n   
water. Precipitation in our countiy, according 
to Government estimates, is 400 million   
hectare   metres.    Leaving   aside 
evaporation, percolation,   toporgraphy and 
other economic impediments, we are left with 
only 70 million hectare metres fo: 
u t i l iz a t ion  eithei for irrigation or for 
drinking purposes.   Eighty per cent of this 70 
million is available for irrigation or is made 
available for irrigation, and 20 per cent only 
for domestic  and  industrial purposes as well 
as for use by thermal power stations. These 
are figures collected from different   
Government   reports. 

The domestic urban requirements today 
come to 32,000 million litres a day, and by 
the end of the century it would go up to 
40,000 million litres per 
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purposes. For solving this basic problem you 
have to think in terms of methods hither to 
imthought of, hit-her to unknown and 
undiscovered, but methods which have made 
sufficient progress according to scientific 
journals in the Western countries. Kindly, 
see that your Department approaches the 
subject with a complete change of outlook 
and a n< w vision. With this vision let them 
find new sources of water. If that is done 
much of the criticism that you have been 
facing in this House for the last two days can 
be avoided. 

These are my respectful submissions to 
you, Sir. 
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THE VICE-CHAIRMAN (SHRI 
SANTOSH KUMAR SAHU): Now, Mr. 
D.B. Chandra Gowda. It is his maiden 
speech. 

SHRI D.B. CHANDRA GOWDA 
(Karnataka): Mr. Vice-Chairman, Sir, I am 
thankful to you for having given me the 
opportunity to speak at Ihe fag end ofthe 
day, to begin my parliamentary career in this 
august forum ofthe Rajya Sabha. 

Sir, our endeavour to irrigate, our ultimate 
endeavour to irrigate, is to produce more and 
production should outstrip the growth, ofthe 
population. Irrigation has always played a 
central and vital role in boosting the cropped 
land's productivity and in expanding the 
food-producing capacity of the lands. 
Therefore, there is pre ssure on this key 
sector. Unlike coal and oil, water, whether it 
is ground water or whether it is surface 
water,   is    a    renewable    resource. 

This renewable resource, un- 
6 PM.   less it is properly utilised, will 

go to sea as a run-off. Sir, this 
being a cycle of water between sea, air and 
land, this resource of water particularly 
being a renewable resource, optimum 
utilisation has to be augmented, while its 
viability and adequacy as a rich. r< source is 
de te r-mined by the amount available 
locally or regionally and by the way it is 
used and managed. If it is not used, as I said 
e arlier, it goe s as a waste in the form of 
run-off to the sea. 

We have multifold problems in the 
projects already built and the re is a crisis of 
confidence in the incoming or the proposed 
projects, or which you 

have already completed. With the renaming 
ofthe < rstwl ile Ministry of Irrigation as a 
Ministry of water Resources and the 
appointment of a high power committee of 
Central Ministers and the Chief Ministers of 
diffi rent States to formulate a national 
policy, time is ripe enough to tackle or look 
to the resource of water in the total 
perspective. There is a big gap between the 
potential created and the potential utilised. 
Sir, it is of the order of 5.2 million hectares. 
According to the 7th Plan document, large 
surface storage projects described as major 
and medium projects are expected to create a 
potential of 58 million hectares or a little 
over 50 per cent ofthe maximum irrigable 
potential of 113 million hectares. It is 
claimed that a total of about 68 million 
hectares are brought under irrigation, of 
which 30.5 million hectare s are under major 
and medium irrigation. Between 1951 and 
1985 about 20.8 million hectares was 
brought under the so callc d major and 
medium irrigation at a cost of about Rs. 15, 
206 crores. The remaining potential our 
irrigation establishments claim to create 
during the. next 2§ years. The projected 
target for the Seventh Plan is about 12.3 
million hectare s in the. Seventh Plan at a 
cost of Rs. 14360 crores. By the end ofthe 
current Plan our investment in this vital 
sector will be in the neighbourhood of Rs. 
27,000 crores . 

Sir, about the basic malady from which 
this irrigation suff* rs, name ly, the ere ation 
of irrigation po te ntial and to convert it into 
a potential utilised, I have a few sugg stions 
to make. A few years back this malady was 
noticed. Serious steps were taken. Command 
Arc a De ve lopnu nt Authoritie s came into 
existence without proper funding this vast 
organisation. Irrigation experts are keen to 
create fresh potential. Even in the Seventh 
Plan, there is a stress not on utilising the 
existing potential, but more on the creation of 
new potential. The document says and I 
quote : "In view of he long-term objt ctive s 
of realising full potential by 2010 A. D., it 
would  be 



 

necessary to increase the base by creation of 
additional irrigation potential not only during 
the Seventh Plan, but also in-the subsequent 
Plans, particularly in respect of major and 
medium irrigations." May I draw the 
attention of the hon. Minister to the fact that 
the cost escalation from the First Five Year 
plan to the Seventh Five Year Plan is too 
much. Recent studies reveal that about 156 
major irrigation projects have, over the 
years, undergone a cost escalation of 562 per 
cent. It is quite clear that the projects have 
been taken up without proper planning or 
without making adequate provisions for 
funds required to complete them, The cost of 
creating irrigation potential per bactare was 
Rs. 1200/- in the First Five Year Plan and it 
rose to about Rs. 20,000/- in the Sixth Five 
Year Plan. By the end of the Sixth Plan, it 
may be ofthe order of Rs. 27000/-per 
hectare. In other words, cost has arisen by 22 
times. The total cost of irrigation through 
major and medium projects in future would, 
therefore, be ofthe order of 35,000 to 40,000 
rupees per hectare. Therefore, my 
submission is that a rethinking has to be 
done with special reference to the major and 
medium irrigation projects. My learned 
friend from the other side referred to the 
period from the date of taking up thr project 
to the date of its completion as envisaged in 
the Seventh Five Year Plan. It is about 19 
years. Some of the projects are pending 
completion for the last 25 to   30 years. 

One more problem that the major and 
medium irrigation projects create is water-
logging and salination. Probably, a technical 
study has to be made about this. It is 
estimated that in the world as a whole, as 
much irrigated land goes out of production 
due to water logging and salinity every year 
as is brought under production through new 
projects. This is an alarming situation with 
which we are confronted. Hence larger 
additional investments will have to be made 
sooner or later for providing drainage in 
areas which   are threatened by 

waterlogging and salination as a result of 
surface irrigation. Immediate need is to line 
the canals either by use of cemented mortar 
or by polythene lining which is an advanced 
technique and which is found to be cheaper. 
Highest attention has to be given to the need 
for development of different project areas. 

Comnig down to certain points referred 
to by my friends earlier, especially about 
surface and underground water, it is 
alarming to note that while we have the food 
basket of India, i. c. Punjab, and a drought-
prone- State like Karnataka wherein even ihe 
underground water is going down. 
Originally we used to get water at 120 to 
130 ft. Now, it has gone to 240 to 260 ft. 
whereas in Punjab the water level has come 
up. And it may reach a stage where unless 
this underground wate r is drained out, it 
may create a further problem of water-
logging. 

Sir, if the present Prime Minister is 
really honest in his thinking and approach to 
take the people oilndia to the 2ist century, 
the only way is not to talk in t rms of 
Telugu-Ganga and Maharashtra-Ganga but 
to talk in terms of Ganga and Cauvery Link. 
That not only solves the probIem of 
irrigation and navigation—that means 
transportation—but it can also provide wink 
at least to a minimum of one million people 
for another three decades to coni . 

Sir. coming down to Karnataka, I do not 
know what was Prof. Lakshmanna's 
intention to make a remark that the Minister 
should have the national approach to the 
problem. I really do not understand what 
was working in his mind. But anyway it is 
different if it is witli reference to the 
problems that wc are confronted with today. 

Sir, I would like to bring to the notice of 
the House that no less a person that one and 
the only Bharat Ratna in India among the 
engineers, Sir, M. Visweswariah, who was 
the 
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not only the irrigation projects but also of 
many engineering feats in India and abroad, 
while signing the so-called famous 
document, the 1924 Agreement of Cauvery 
between the erstwhile princely State of of 
Mysore and the directly British-ruled State 
of Madras, makes a remark not only be 
makes it but he also documents it by saying 
that "it is an agreement between two 
unequals; a suzerain authority from Delhi 
directs us to sign. I have no option but to 
sign." With thes^ remarks he signs the 
document. What I am trying to bring to the 
notice ofthe hon. House and the hon. 
Members concerned is what an amount of 
injustice has been done to the old Mysore 
State and the present Karnataka. 

Secondly, Sir, with reference to the 
Telugu-Ganga, I do not want to entre into 
any controversy which has already bten 
raised. Unfortunately, public opinion has 
been roused for no reasons. I still believe, I 
still have' confidence that if the concerned 
States can come and sit across the table, the 
problem would be sorted out. Le t us not 
forget the fact that even the reference of the 
Krishna waters dispute was delayed for 
seven long years. And, Sir, not a single 
project of Karnataka has been so far cleared 
and they are taking the shelter under the 
inter-State water disputes. But there are 
umpteen number of examples which I do not 
want to quote where many projects in the 
northern parts of the country have been 
cleared despite the fact that there are inter-
State water disputes. 

THE VICE-CHAIRMAN (SHRI 
SANTOSH KUMAR . SAHU): Please try to 
conclude. 

SHRI NIRMAL CHATTERJEE 
(West Bengal):  Sir, it is his maiden speed x. 

SHRI D.B. CHANDRA GOWDA: Sir, I 
conclude with a request with all the 
sincerity at my command to the Ministry 
concerned that changing 

the nomanclature does not improve the 
position. Sir, a serious thought has to be 
given specifically with reference to the 
major and medium projects, about the delay 
about the cost, and the development of the 
command area authority and funding it 
abundantly which is the demand ofthe day. 
And I hope that the hon. Minister will take 
note ofthe situation and he will act 
according to the need ofthe hour. 

With these remarks, Sir, I once again 
thank you for giving me this opportunity. 

THE VICE-CHAIRMAN (SHRI 
SANTOSH    KUMAR  SAHU)      : 
I also join in congratulating you on your 
maiden speach, Mr. Chanelra Gowda. 

SHRI GHULAM RASOOL MATTO : 
Mr. Vice-Chairman, Sir, I will not take 
more than five or six minutes. In fact, I do 
not speak for more than five or six minutes, 
because wc want to hear the Minister 
tomorrow. 

Mr. Vice-Chairman, Sir, I rise to speak on 
the subject with a sense of sympathy and 
understanding for our Minister, Mr. 
Shankaranand, When I find that the total 
allocation for him for the entire Seventh Five-
Year Plan is Rs. 825 crores. I do not 
understand what his position is. He has to 
meet the requirements of all of us and he has 
also to see that the amount is equitably 
distributed. While doing so, he has to see as to 
what priorities he should fix while distributing 
this meagre- sum. But, to my mind what 
occurs is that there are certain projects which 
will add to our potential for foodgrains. The 
target fixed for the year 2000 is 240 million 
tonnes; which at present is 150 million tonnes. 
Now, Sir, if the target is to be achieved, from 
those States which are already acutely de-
ficient in food, it will take a lot of money to 
meet the irrigation requirements      to    reach     
that      level. 
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On the other hand, there are certain states 
which are already self sufficient in food but 
where if investment is made, it will help the 
entire country, I would consider that project, 
even if it is a State project, as a National 
Project. I have in mind Andhra Pradesh. It is 
at present, in spite of the explosion in 
population, still self-sfficient in food. But if 
we help them in increasing the foodgrain 
production further that will help us to 
achieve the national target of 240 million 
tonnes, it is worthwhile . So, I would request 
that priority should be given to those 
irrigation projects which will help the 
national pool, so far as the foodgrain 
production is concerned. 

The second priority that I would like to 
give is with regard to minor irrigation 
projects. Sir, I found that somediing bad has 
happened during the last 30 years. When the 
Zamidari system was there, then what was 
being done was that if on a plateau, water 
was coming from the upper slope, it was 
having several ponds for storing this water. 
The Zamindari would be responsible to 
make available to the lower slopes and then 
alone he could get his share of the crop from 
the tenant. This is not happening now. After 
the zamindari had been abolished, it was the 
job of the panchayat or the local village 
body to take care of these ponds. What has 
happened is that all those ponds have dried 
up. Mr. Minister, Sir, yesterday on the TV 
programme they showed exactly the same 
picture that I had in mind. For instance, if 
water comes and it is only in one big pond, it 
dries up and it creates a lot of problems. 
When village ponds, then the problem would 
be lesser because all the ponds may not dry 
up at the same time. If one pond dries up, 
the other ponds are there to irrigate that local 
area. So, I think a serious attention needs to 
be paid to reactivate these village ponds. 
That is very important not only for the 
purpose of irrigation but for purpose of 
water supply also. Yesterday it was shown 
on the T.V. how the situation is in  Gujarat  
and 

other States with regard to water. . There 
again, the same situation has ~arisen.!;They 
depended on single pond 
or a single source of supply of water ^and 

when   they could not get     that 
supply,     the  problem     arose.   So, 
this   needs urgent   consideration. 

The thi id and the most important 
consideration that needs to   be given 
is with regard to provision of drinking 
water   out of the meagre   allocation. 
For, this   the Minister has to tap all 
the   resources at his command.   The 
States are at present handicapped for 
want of  funds.   Of  course, this is a 
State subject;   but the funds   allotted 
by each   State for irrigation and for 
supply of water, are so meagre   that 
unless  the  Centre     comes  to  their 
rescue, nothing can be done and water' 
resources   cannot   be   supplemented. 
In this connection, an idea occurred to 
me, and that is with regard to desali 
nation of Sea water for metropolitan 
cities   near the sea   shore with huge 
population.    I have   been   to Saudi 
Arabia last    December and   we saw 
that   almost   the entire population of 
Saudi    Arabia was being    fed with 
desalinated water from the sea.    This 
problem has to be   tackled in   places 
like Madras, Bombay,   Calcutta  and 
such other places and for    that  pur 
pose steps can Ije taken.    Last year,   a 
question     was raised in this House 
and it was stated that cost of desali 
nation is very high.   Of course, in 
the   context of  what   we   will   get 
out of the investment, it will not be 
commensurate.   But I would request 
the hon.    Minister to take   note of 
one point   and that is that we may 
import technology.   We   have   very 
big engineering industry in the coun 
try.      We   must   import   technology 
for manufacturing    of    those   plants 
which help    desalination.   We may 
have  to  manufacture     those plants 
within   the country and I can assure 
you  that if this technology  is bought 
----- not importing ofthe entire equip 

ment——which can manufacture the 
plant here, it can help   in solving the 
problem and the cost  would come to 
one-fourth   of   the cost if the entire 
plant is imported.   I hope the Minis 
ter will take note of it. 
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Final point is with regard to those areas 

where there is a lot of water but there are 
plateau with no water. In Kashmir, we are 
supposed to have plenty of water but there 
are   areas 
where    there        is    no     water ------------  
plataeu areas, and so water has to be pumped 
to those areas. Attention should be paid to 
this aspect so that where it is easily possible 
to pump out water from lower levels by lift 
irrigation and take to higher levels. Such 
pumping sets could be arranged, and I hope 
this will be attended to on a priority basis 
because litis will give us water to irrigate 
large tracts of land which are lying barren at 
the moment. 

Within the short time at my disposal, I 
have made these lew suggestions and I hope 
the hon_ Minister   will take note of them 
and 

will   react to diem in his reply   tomorrow. 

THE VICE-CHAIRMAN (SHRI 
SANTOSH KUMAR SAHU) : The 
discussion is concluded. The hon. Minister 
will reply tomorrow. 

ANNOUNCEMENT        RE. 
GOVERNMENT     LEGISLATIVE AND      
OTHER     BUSINESS 

THE VICE-CHAIRMAN (SHRI 
SANTOSH KUMAR SAHU) : I have to 
inform Members that the Business Advisory 
Committee at at its meeting held today, the 
24th April, 1986, allotted time for Gov-
ernment Legislative and odier Business as 
follows :— 

  

 

The  House  is   now   adjourned till 11 
a.m. tomorrow. 

The House then adjourned at twenty-six 
minutes part six of the clock, till 
eleven of the clock, on Friday, the 
25th April, 1986. 

 


